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Smti Jayashree Bora,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

No.H VII-25 12003t gc st A

Shri Pijush pratim Bairagi,
Special ludge, CBI, Assam,
Addl. Court No. II,
Chandmari, Guwahati_3.

Casual leave.
Dated Guwahati the

)h
September,2024.

Yours faithfully,

GI E
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Ref:-

Sir,
You r letter No. SpL/CBI/Add I 

_IU t4g -2024 I 49 1, dtd. O3.Og. 2024.

With reference to the above, I am directedcasual teave on os.og.ioz+, has been granted. 
to inform you that your prayer for

The Special Judge, CBI, Assam, Addl. Court No. 3, Guwahati, in his absence, thespeciar rudge' cBI' Addr' court No l.and in ni, ,0r"n.., ir'," n"rt senior most rudicjar officeravairabre at the station wirr remain in charge or yor. cou.i'.nd office in your absence.
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The Special Judge, CBI, Assam, Addl. Court No. 3, Guwahati.
The Special Judge, CBI, Assam, Addl. Court No. 1, Guwahati.
The Project Manager, Gauhati High Court.
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